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was declared as realigned from Kuttip-
puram through Kodungallur-Kolepu-
ram Moothakunnam to joi: NH 47 rear
Cochin, For this realignment, the
financia] sanction of only Rs, 10 crores
hag already beep made and uli the
preliminary work was done, There
are 5 major bridges proposed in this
re-aligned NH 17. This re-aligned
highway will open up one of the most
backward areas in the West Coast of
Mallapuram district, Trichur district
and Ernakulum district. [t is of vital
importance to the development of the
marine products industry, and will be
of immense help to the fishermen,
over and above facilitiating industrial-
jzation in that area. The lack of these
5 bridges is causing untold miseries
to the people of those areas. The most
prominent among the bridgeg are:
Kottapuram-Moothakunnam bridge,
Chettuva bridge und Cheraneellor
bridge. The people in those areas
are completely isolated from the rest
of Kerala due to lack of transporta-
tion end bridging facilities. In fact,
the Chettuva bridge was sancticned
even way back in 1954 by the then
Madrasg Government, The Kottapuram
Moothakunnem bridge is a 2-crore
rupee bridge and will be one of the
biggest in Kerala. In fact, one-and-
a-half years back, the present Minister
for Shipping end Transport, Mr.
Chang Ram himsel! laid the founda-
tion for the Kottapuram bridge. But
not a single stone has been added.

The people were really consoled
whepn the finencial, administrative and
tal sanction was given 5
years back for this new re-alignment
of the NH 17 between Mangalore-
Cochin-Trivandrum. But, in spite of
the long weiting and in spite of the
foundation stone being iaii;or beﬂgx
biggest bridge, no WOI
_ d‘lido not know why the
fouridation stone was. laig if there
was going to be delay even in gelting
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the work started, After g lot of re-
presentation, memoranda and clamour-
ing for a long time, the people of that
area are so frustrated that they are
forced to decide on a masg agitation.
This will involve mass upsurge in
the coastal areas of the 3 districts,
viz., Mallapuram, Trichur and Erna-
kulam,

The work on the Kottappuram-
Moothakunnam bridge, for which the
foundation stone has been already
laid, the Chettuva bridge, for which
al] the sanctiong have been given and
the Cheranellore bridge, have to be
taken up immediately. A categorical
assurance and an early action by the
Minister of Shipping and Transport
will only assuage the feeling of the
people and make them desist from
launching any mass struggle.

12.43 hrs,

DEMANDS * FOR GRANTS,
1979-80-—contd,

(i) MmasTRY oOF COMMERCE CrviL
SupPLIES AND COOPERATION~~
contd.

MR, SPEAKER: We will now take
up further discussion and voting on
the Demands for Grants under the
control of the Ministry of Commerce.
Civil Supplies and Cooperation, The
last speaker was Mr. P, Ankineedu
Prasada Rao. He hag already taken
10 minutes. His party has got only
one more minute left. Anywey, he
can take 3 or 4 minutes

SHRI P, ANKINEEDU PRASADA
RAO (Bapsila): Sir, I am speaking
about the cultivation of tobacco which
commodity, It yields 50 per cent
Bright varfety and 50 per cent v

R

«Moved with the recommendation ~ of the President,
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aof lower quality. The 50 per cent
Brights fetch 80 per cent of the price.
It wag never a problem in this country
to sell this type of tobacco, in 1964,
1972 or 1978 which were the peak
yeargs of production. Even during
these years, the problem wms there
with the 50 per cent lower quality
tobacco which yielded only 20 per cent
-of the cost price for the agriculturists.
And, in order to solve the problem of
this lower quality tobacco, the Tobacco
Boarg tried to regulate and reduce
ithe nacreage, in which it failed, be-
cause of the intervention by the High
‘Court. Even after that, 40,000 acres
more than what the Tobacco Board
had contemplated were planted this
voear; and the crop is 100 million Kgs.
or «0: and there will it he any
surptus. Onp trouble faced by the
tobacco growers was the Excise pro-
cedure, which Government has re-
moved now. It gave a great relief to
the farmers for which I thank the
Govornment. The other thing is about
the middlemen, ie. people coming bet-
ween the manufacturers and producers.
T.ot them be culled traders, cxporters
Jr hy any other name. Theyv are tak-
ing away 50 per cent of the produce
urice. for their benefit. Government
should think of having an organization
which will eliminate these middlemen
and see that the sale proceeds of the
produce o the manulacturers are
transferred fo the agriculiurists, with-
out being taken away by the middle-
men, FPor that. an ‘organizofion is
necessary. If il ‘is established, we
willl be very happy. Government
thought of STC which entered the mar-
ket for the purpose of commereial and
support price operations. About its
activities, 1 will not speak much.

I will now quote from the 34th Re-
port of the Committee on Public Under-
takings for 1978-79 which was present-
el to the Lok Sabha on 17-4-1970.. It
was on the purchase of tobacco by STC
ind from it, the Ministry itself can
draw it inferences and then think out
a proper way to provide relife te:the
gricuMurists. from this distress.

of Commerce, 366
and Cooperation

On page 17, para 2.38, the Commitiee
says:

“On 22nd May, 1978, the STC made
an allotment for 10,000 tonnes to all
the growers’ syndicate and coopera-
tives, although as per government
directive STC had to restrict to
purchases from growers only. 2018
{ennes were alloited to 11 coopera-
tives of growers and the remaining
7482 t{onnes to 266 growers Syndi-
cates. The so called growers syndi-
cates are collection of men, not sll
of whom are genuine growers.”

This is what has happened. The
Commitiee say at another place, page
15. para 2.34:

“The Commiitee desired to know
abcut a Growers’ Syndicate in Kali-
giri with which STC had business.
The representative of the STC in-
formed the Commitlee as follows:—

‘They are from Kailigiri of Nel-
lore District, Originally the To-
bacco Board recommended the

growers syndicate, but when d:s-

tribufion was made, they registered

themselves as a partnership firm,

{o our surprise. Since we have

made a commitment on the recor-

mendaticn of the Tobacco Board,
we had to give hundred tonnes to
them.”

The Government inftended 1o help
the growers. STC gave the order to
a syndicaie which turned out fo be a
partnership firm. This is what is hap-
pening. On page 26, para 2.60, they
say:

“I{ is obvious that in the existing
scheme of things the benefit of even
the STC's support purchase opera-
tion does not accrue to the growers
while the traders acting under the
cover of the syndicate make profit.”
Lastly on page 28, in para 2.61 the
Committee says:

: “Recently there was a possibility
- of STC entering the Chinese market
but a private exporter got the better
.of Corporation and obtained an export
order directly from China for 2200
tonnes valued at 4.2 million U.S.
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dollars. It is distressing that the
STC remained. unconcerned when it
held enormous steck without being
able to locate export market. The
Committee apprehend that by this
behaviour the government buying
agency runs the risk of being dis-
credited which will act as a damper
for future entry into the export
market. Government must therefore
take a serious note of this.

2.62. The Committee gather an
impression that lecal pressures and
pulls in tobacco trade in Andhra
Pradesh and elsewhere are such that
a government regulatory and market-
ing agency would be greatly handi-
capped if execulives are unduly
familiar with local traders and are
susceptible to their pernicious inftiu-
ence. Realising the imperative need
to ensure a detached and impartial
functioning of the agency [or effec-
tively safeguarding the interest of
the genuine growers as well as the
larger economic interest of the coun-
try the Committee are constrained to
suggest that such executives either
in the STC or in the Tobacto Board
should not be entrusted with such @
responsihility or posted to such a
place as would run counter to these
objectives.”

That is the way things are moving
with all the good intentions of the
Jevernment who want o do some-
thing good to the growers. 1 therc-
fore, request the hon. Minister to find
out a way to see that whatever price
they get from the manulacturers passed
on directly to the growers and to have
an agency which can buy Irom the
growers and sell to the manufacturers.
With these words, I complete my speech
and thank you for the opportunity.
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SHRI B. RACHAIAH (Chamaraja-
nagar): Mr. Speaker, Sir, the Demands
under discussion are very important
from the peint of view of the common
man. This Ministry is responsible for
the co-operative movement in this
country nnd also for price stabilisation
and for export. The co-operative
movemerit over the years has signifi-
cantly increased in membership. turn-
over and in transactions. Nearly 8
crores of people have been invoived in
the co-operalive movement and nearly
Rs. 15,000 crores of rupees of business
is being transacted through these co-
operative institutions. In spile of all
these things, it is mentioned at page 358
of the Aanual Report that the co-
operativgy movement has not benefited
the Scheduled Castes, the Scheduled
Tribes and the weaker secticons.

13 hrs.

{SHRT DIURENDRANATH BASU in the
Chair]

In the objectives of the co-operative
movement it hus been mentioned that
this movement has been started in
order to provide full employment, em-
ployment to the rural people a produc-
tion-oriented programme  and decen-
tralisation threcugh economic power.
Stablisation of prices. supply of essen-

tial articles to consumers at fair prices.’

providing for labour-intensive techno-
logy and to serve the reconstruction
of society—tihese objectives, though
very laudable, have remaineqd cnilya
pious hope so far as the scheduled
castes and scheduled - tribes are con-
cerned,

In order to give a proper direction to
the movement at the - Al India Con-
ference of the Ministers of Co-opera-

tion, they adopted ihe National Co-

operative Policy = Resolution of 1877.
In that, emphasis was laid on the point
that ~the.  co-operative  movement

-APRIL 20, 1879
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should develop as an autonomous,; inde-
pendent self-reliant and politically
neutral, movement serving the small
and the marginal farmers and the rural
artisans. As a result of that, 42 action
programmes have been drawn up and
the State Governments have been ask-
ed te implement them. I would have
been happy if. while doing so, the
Minister had given a direction to the
State Governments to change the co-
operative law, compeliing them to en-
rol members from among the scheduled
castes, scheduled  {ribes  und other
weaker sections, so that the benefits
could flow to them. But you will find
that the sovielies in the rural avea are
caste-ridden and faction-ridden. There-
fore, the members who are alhready in
control of these credit oy marketing
societies are reluctant to enrol new
members, and thev pul a barrier on
those who oppose them. Therefere,
the benefits have reallyv Nowed only to
a fow families or groups of people in
this country. Many co-gperatives,
either credit or services co-operatives,
societies, contrel the  village credit.
Therefore, they hawe become almosi a
monopoly, a vested interest, and they
<do not allow any credit to flow te
these people,

Therefore, when we think o! the co-
operative movement ang when we say
that it has been diversified, it has heen
on the increase etc., we will have to
see that as many more people as people
are made members of the societies, and
that the scheduled castes, scheduled
tribes and weaker sectiong of society
get at least 25 per cent of the member-
ship in these societies. If they are
unable to pay the share capital the
State Government should he asked to
finance the share capital amount for
these people. Then they should also
find » place in the management bodies,
i.e, the Boards of Directors. Many of
the cooperative otganisations are em-~
ploying a large number o! people. But
very few people belonging to Schedul-
ed Castes and Scheduled  Triles are
there in these organisations and the
result is that, whatever facilities are
available, either by way of credit or
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otherwise, they are not easily avail-
able for these people. The cooperative
movement has not reached the Schedul-
-ed Castes and Scheduled Tribes, as was
originally envisaged. I, therefore,
urge upon the Government {o see that
the cooperative membership is exiend-
-ed to these people in large numbers
and their representatives should also
be there in the management bodies.

Turning 1o the marketing side, the
agricultural preduce marketed by the
cooperatives during the last year has
shown a  decline. The country has
furned the corner in agricultural pro-
duction and the farmers have done
their hest in looking for a remunera-
tive price for their produce. But the
purchase of wheat. paddy, cotton and
tobacco have shown a decline. What
<dces that show? When there i a
scarcity the Government wants the
farmers fo surrender their produce
and when there is a great need for a
support price, the marketing societies
have not gone to their rescue, which is
very much expected of them. 16.77
lakhs tonnes of wheat and 5.89 lakh
tonnes nf rice were purchased last year.
So far as cotton is  concerned, they
went to the market very late and so
much so, for cotton, which is growm
mainly in Karnataka, Maharashtra and
other places, the producers were not
able to get a remunerative price. In
tobacco also, their purchase target was
15,000 tonnes, but they have purchased
only 2.680 tonnes.

About 227 cooperative marketing
societies are there. A sum of Rs. 72.6
lakhs has been given for strengthening
them. By way of marginal money, a
sum of Rs. 584 lakhs was also given.
‘When we think of price stablisation,
we should first see the production pro-
gramme, whether the necessary inpuis
and credit are made available to the
-farmers. Immediately after the. har-
vesting season, the farmer expects the
State Trading Corporation or the Cot-
ton Corperation or . other marketing
societes to come to thoir aid. ‘An at-
tempt has been made Ly the Minister

to see that the farmers are relieved of
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their difficulties. But what he has
done is not enough. He should go
wholesale and see that whatever sur-
plus the farmers want to sell is taken
over by the marketing societies or the
State Federations., You can have a
buffer stock so that in the lean geason,
they can be released and thereby the
prices can be contirolled.

There has been a loud representation
from all sectiong of the society and the
House that the Public Distribution
System alone will cure the maladies of
marketing. I am one with those who
want the Public Distribution System.
Bul hefore we think of that, we should
have enough storage facilifies so thal
whatever surplus is available, can be
stored and the same can be utilised
when there is a shoriage. The gtorage
facilities available, when compared tc
the surplus to be procured, are very
rouch less. Therefore, I want that
storage facilities like godowns etc., at
the Tahsil level and procurement level
should be constructed so that the sur-
plus will not go to waste.

Again when we talk of procurement,
we should think of what are the essen-
tial commodities that are in short sup-
ply now, These are baby food, bakery
products, biscuits and such other small
things and also articles required by
students such as books, pencils and .
other stationer articles, Their prices
have gone up, and only people with
more children will understand now
difficult it is to meet this expenditure.
Therefore, these essential commodities
should be identified and ycu should go
all out to produce them in the co-
operative sector so that they are made
available to the consuming population.

So far as kerosene is concerned, of
courge kerosene is scarce, but what-
ever quantity is available should be
distributed, properly and in time. Some-
times {t goes to the black-market and
the people are finding it very difficult.
Even tollet goaps—at least some of
them-—cost very much now, and so a1so
tooth-paste and tooth-brushes. Even
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the common man is making use of
these things and it is therefore nece-
ssary that these things are manufac-
tureq -ang made available,

Again, when we talk of the public
distribution system, 1 would say that
there are things like small utensils
which are required for common [ami-
lies and there are certain items which
are used by people below the proverty
line. Therefore, I want you to identify
those things and see that they are tak-
en up for manufacture in the coopera-
tive sector.

Similarly, sugar, kerosene and con-
trolled cloth are not heing distributed
in the rural areas properly. Whatever
you are distributing through 50,000
cooperatvie Societies to rural areas
consisting of 5 lakh  villages is not
enough to meet the demand of those
pecple. Therefore, il is better that the
number of fair-price shops, cocperi-
tives and super bazars are increased.
The produetion, procurement and dis-
tribation has to be channelised through
an zpex hody and the fair-price shops
shogid go to rural areas where vulner-
able sections are living, where poor
people are living, where they don’t get
anything and where traders are ex-
ploiting them. Therefore, you will
have to take steps to see that these’

things are made available.

Now. about trade balance, I wnuld
like to mention here that last year
there bas been a decline in the export
of caoffee, tea, tobacco, coiion, mutton
tallow and ceriain other items, which
reslly does not speak of the efliciency
of the Ministry. There may be an ex-
plaration ready with the Minister that
the international trend is like that that
money -value has been reduced and
therefore these things could not be
done. But much more could have heen
done if something dynamic had been
done. o

Karnataka a¢counts for much of the
export ‘of iron ore, sandalwood. silk
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products, cotton garments, coffee, tea,
tobacco and cashew. But, in regard to
the export of cashew there is a fall
Mozambique and Kenya and  other
places, from wherever we were getting
cashew-nuts here we are unable to
get them now, and therefore, their ex-
port has declined. Sugar, potato.
onions and cotton should be allowed to
be exported. Last time when there
was scarcity and there was price hike
in sugar, you stopped the sugar ex-
port. Now that sugar is available in
plenty. it has to be allowed to be ex-
ported so that the farmers may get
their reasonable price.

There are certain items like fish an:i
prawn which are being exported 1o
other countries without meeling the
country’'s demand. Your idea 15 0
meet the country’s demand first and
then export. That is a good idea. Also
there are certain dehydrated oilcakes
which are being allowed to be exported.
These oilcakes are the raw material
for poultry—and cattle-feeds, and the
prices c¢f these feeds have gone up, it
is very difficulli to get them at reason-
able prices. We want dairy develop-
ment to take place, we want the white
Revolution to take place in this coun-
tryv. We will have lo sce that these
feeds are made available lo the farmers
at reasonable prices to enable them to
{eed their cows and buffaloes. There-
fore, 1 personally feel that the export
of these items has te be restricted.

The Karnataka Government hag re-
auested the Central Government to stop
the import of raw silk. Every exporter
is entitled for an import entitlement
upto ten per cent of the value of the
export he is making, Last time about
Rs. 12 crores worth of material was
exported. The impert need not be in
the form of raw silk alone, They can
be permitied to import dyes, chemi-
cals and also other machinery for
better manufacture of silk fubrics. Now
what happens i3, even the traditional
exporters are not using raw silk for
the manufacture of silx fabrics. Only
some people like Larsen & Toubro,
who have no connection with the silk
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trade, purchase the import entitlement
.and they are importing and aré making
profits. Thig has killed the Karnataka
mulberry silk. Therefore, 1 want this
to be stopped. The steps that the
Karnataka Government are taking for
the development of sericulture should
be encouraged. With these werds, I
-gonclude my speech.
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PROF. P, G. MAVALANKAR
(Gandhinagar): Mr. Chairman, Sir, |
am grateful to you for allowing me
some time to participate in thig dis
cussion. The activities of the Minis
try of Commerce, Civil Supplies and
Co-operation are of course very many
and they cover a vast field and =a
variely of cperatieons. M™Mr. Chairmun,
it would be an act of bravery and he
would be a courageous man who can
speak on the varioug activitieg of the
Commerce Ministry in such a Mmited
time, and although. Mr. Chairman, !
may have some other forms of bra-
very or courage in me, I confess I do
not have this king of breavery
whereby 1.can do justice to the task of
covering all the points relating tc the
(‘ommerce Ministry within  five
minytes. ' Therefore, if I am  very
selective on account of compulsion of
time, I hope the hon. Miaister and my
coueaguen will pardon me for being
very brief and for my being dogmatic
and gsserilve in my.  presentatio

‘rather than persuasiw ang az-gumeﬂ'

tative
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First I would like fo quote para-
graph 31 of the Introduction, page-XVI
of the Report, It is stated as—

“3], Given the vast resources
potential of our country stability in
our policies, simplified procedures
and a constructive and promotional
attitude, the Government is confi-
" dent that it should be possible to at-
tain a sustained growth in exports as
and important instrument of ovarall
economic development and social
advance and to achieve the objective
ot self-reliance in the near future.”

Mr. Chairman, this is such a good
paragraph, non-controversial idealistic,
and therefore not only is it applicable
to this particular year but if it was
put in the year 1970-71 or 1989 or 1989
Report or in the report of 2010, who
will oppose these things? But the ope-
rative word-—-my good frlend and the
“Young Turk” and the Minister and
I am glad that he retaing most of his
young Turkness even while he is in
power—‘Given' 1s most important
Are they there? 1 would request
them with folded hands to please use
their good Offices and influence and
bring the socialist and egalitarian
ideag to ensure that this wonderful
thing that you are mentioning in the
Report is being looked into,

Now, Mr. Chairman, the entire
gamut of foreign trade policy which
has got a let to do in the vital role of
national economy isg being continued
by the Ministry and therefore the
question of import and export comes
in. I do not have time to go into the
Import policy which of course came
into being on 3rd April, 1978. Ang it is
§aid that further improvement is go-
ing to take place, further exploration
Is going to take place. I.do not blame
him for that. I do not think that we
should have a rigid policy for import.
and  exportt We are function-
& in the International markets
i, he internationsl community and
1 here are ups and downs In the ip~
. D‘:aﬂqul_‘..!pﬁ#n and in the interna-
ol econiomy, our poliey of export
0d import will have to be matirally
eng i it “will have to be Hexible
(hough to syl the adjustments_angd
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requirements and even price condi-
tions of those international situations
which are in any case not in our con-
trol, What is more important is that
internally we have to look constantly
aiid review the consumption pattern
of our petple, There are areas and
times when certain commodities may
be required for consumption and there
are areas and times for certain com-
moditieg which may not be required
for consumption and therefore you
may not have a fixed and a rigid
policy of import ang export. I think
it is good, and I do not want to say
that this paragraph which he has put
in this Report is not good. I broadly
endorse these pointa about the steps
to be taken to promote exports, which
have been given on pages 8 and 9 in
the introductory part. 1 endorse
those points. But I will only make a
small request in regard to small scale
industries and handicrafts and cot-
tage industries, How much are we
doing? I carry a feeling that we in
India are capable of producing excel-
lent quality of handicrafts—small
scale and cottage handicrafts. In fact,
we are producing these. I go abroad
and what I read and learn from
foreigners is that whereas the quality
of Indian handicrafts is good, these
are not being properly marketed and
sold at the right time and right place.
I would like the hon_ Minister and his
Minigtry to look into this problem,

Now, I would say a few words
about the Kandla Free Trade Zone
On page (xi) of the introduction, this
i§ ‘'what the Minister has to say in
this report,

“The Free Trade Zones are mak-

 ing steady progress. The number

of units in Kandla Free Trade

. Zone increased from 85 to 39 during
% yw'"

Even if the number goes up from 35
to 36, you have got one more, but you
_cannot say that this incresse from 35
o930, Iy signifcani. T am glad, the
han. Minister. agreey with me because
he is nodding hix hasd. S
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The report furthe, says:

“The number of industrial sheds
went up from 64 to 80. The tctal
exoprts from Kandla zone during
.'1978 have been of the order of 6
crores.’

In all fairness, 1 would like to ask
the hon. Minister, it it is really a satis.
factory progress.

Pirst of all, is Kandla Free Trade
Zone based on any established legal
authority? As far as 1 know, it was
during the time of late Shri Lal Baha-
dur Shastri that this free trade zone
was created, but till this day that free
trade zone has mnot been properly
strengthened and supported by the
necesgary legislative and parliamentary
enactment. I would like the hon.
Minister to explore this matter and go
into not only Kandla free trade zone,
but all other free trade zones in the
country. I want that the Government
concerned in this case it is the Gujarat
State Government—should also be
roped into more actively and directly.
I would be wrong and would be failing
in my duty if I do not mention by way
of a word of congratulations to the hon.
Minister, the fact of his being the first
Commerce Minister ever to have visit-
ed Kandla free trade zone. The previ-
oug Ministers did not bother fo go to
Kandla. I say this, not because it is
in Gujarat, but because it is a part of
India. We want this to be properly
strengthened and looked into. Iet him
go into this matter and before he re-
linguishes his charge—I do not want
him to relinquish office of the Govern-
ment—his charge .as Commeérce Minis-
ter, ‘let him strengthen Kandla free
trade zohe in such a way that the im-
port and export policy of our country
and programme is stepped up in terms
of using thesge hcihtles in a much
¢reater mmure.

}hhanallomenﬁomd abnutAtrxel
in the report. Only yesterday I tried
to ask a question and the hon, Speaker
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was not allowed to proceed. I find it -
relevant here and would say this. Shri
Kundu, the Minister of State, External
Aftairs and hip senior colleague, Shri
Ttal Bihari Vajpayee have gone to
Africa. 1 dare say that a part of the
Ministry of Commerce, particularly in
regard to foreign trade, has a bearing
on foreign relations. Foreign relations
are not diplomacy only, these are ulti-
mately based on naked, clear and sim-
ple facts of economic relationship,
trade relationship and commerce rela-
tionship. Therefore, I would like him
to give more attention to economic
trade relationship between African
countries and ourselves.

Ag regards bilateral trade agreements
I was in recently months in Austria,
Spain and Switzerland. I am glad to
find that visiting delegations have
come from Austria and also there is
some trade between Spain and India.
1 would like that some of the so-called
less prominant countries of the world
should alse be roped into trade rela-
tions with us so that our political and
international relationship with those
countries of the world may improve. I
do not want to go into the question of
India and EEC and Great Britain as
also Commonwealth excent to say that
of late, I find that a number of British
delegations, delegations from Chambets
of Trade and Commerce are coming
from United Kingdom - and they are
able to give us some technology and
help. 1 believe, it is Great Britain
which gives us perhaps a large amount
of aid not by way of loan, but as out-
right help. If that is so, then T think,
the Commerce Ministry comes into
the picture in ensuring that this help
is- ‘30 ‘used intelligently and in an erti-
culate manper that the montes that are

given -to us are utilised to the highest

extent. -

1 am glad that durmg 1978, the Ttade
Fair Authority of India participated in
intemu&iﬂml ‘trade faiﬂ gt so many
places. The ‘places “covered s number

~of countries and these trade ﬁlu were

held at Damascus, Zamnbis, . "Tehran,
Havhdnd Milan, ‘Budget “and
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Stockholm. There was also an Indian
exhibitior; in Moscow. The report also
indicates that a number of exhibitions
were held at Pragati Maidan, New
Delhi during the year. Last year I
saw these two or three times, I do not
know whether you saw it or not, Mr,
Chairman, there was a small scale
industries fair at Pragati Maidan, New
Delhi. In some other places also, it
was held. But 1 have a feeling that a
lot of meney is wasted. I am sorry
to say this; but the moneys that you
are pumping into all these Fairs—for
organizing and participating in them
—do not give you adequate returns in
terms of more trade, in the aggregate,
trade opportunities and facilities for
trade with various countries of the
werld.

On the other hand, for the small-
scale industries, you had a Fair in
Delhi. I would ask Mr. Dharia to tell
us whether thuse industries are able
to get more and better orders from
more couniries. Let him give us an
answer to this.

Lustly, about the public distribution
system. I would say that it is good.
Among the many steps he menticned
was the expansion of area coverage.
He said he would go and cover small
areas, areas having even populations of
less than 2,000 or even legs than 1,000,
and also cover far-off, inaccessible and
tribal areas. I am not sure whether
t will be feasible and practical. He
should give us a concrete picture of
what he can do rather than give a rosy
Picture of what he wants to do. The
bublic distribution system should be
Viewed from ' this  angle. Secondly,
there is an important step, agreed to
by all, viz, constitution of federal and
State-level high-powered - Committees
1or coordination and' supervision of the
olality of the distribution system, He
MUt appoint those committees with
Breat care, ‘with- fewer people, people
‘g’illtih kuowledge a sense of responsi-

ty and understanding, and people

m‘:‘ Can give their idess 1o this com-

imte_e and whoi will be constantly: vigl-

hemselves, 1t it 15 done, I am
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sure that through the public distribue
tion system he will be able to do a lot
of good.

In conclusion, I would say that his
Ministry is one of those Ministries by
whose performance the entire Govern~
ment will be judged. After all every
State is known by what it does, and
not by what it says.

I I had time, I would have gone
into the Cooperatives and consumer
societies; but I will not go into them
now, because I do not want to draw
on the generosity of the Chairman. I
am thankful to the House for the op-
portunity given to me. I hope the
country will not feel that an Indepen-
dent Member deserves to be given only
2 or 3 minutes. Anyway, I am thank-
ful for whatever time that has been
given to me.

o) orwere Ty : (feafor)
ufirssrar azy, ol Y T ¥ fom
& ATy qgt TTAws oy Ry
¥ ox foerm) T avaer wfY faar
mr @, gafae fe § ot gFrd qT aw-
feqa 7 ft & Y & 97 § @I Foawrd
wrge § i o QY suaredy wwT & forg
A &y ok § Fr forard wmwr g o,
& spre gafeqa 7Y iF a1 S N
T YT AFY FeaT ST, AT 4¥ ST
Yy v & g Y 4 7 R qE W
¥ fag Y & @Y et 7Y @y fie
g ofY g a2 e ey ¥ | g e
& fawz arfed 1 o Rt w1
&% 7Y firerz &7 Ay & wife witsmar
wiiea, g dw @ & fin st & dw
¥ yvorfe § g a) sfoew oy
fear T & | gW JaTwAw & WA §
Y agh ot st A F T &
gt o W H R g '
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MR. CHAIRMAN: Your name was
called yesterday; and you were absent,
There arve definite instructions from
the Speaker, not to call again 8 Mem-
ber who was absent. I understand
your point, but I cannct violate the
rile. That has been the cunvention
‘now. If I violate the rule, things will
not go all right.

ot W W oy - Y & AW
¥ el grae IR § gEAATT gAY
afazg = fort ot &, welY www
Av A Hagtaar §

MR. CHAIRMAN: You are a senior
parliamentarian. Please take your
seat and listen to the Minister.

ot 33 fyoer (wfigaEme)
afyestar 7y, gara A W g
et ¥ o &, gw wY W, urw o
Ay dfacayaff 37 ¥ 7

My name is listed there. Why have
you dropped the parties?

MR. CHAIRMAN: The hon. Minis-

ter is replying.

SHRI PIUS TIRKEY: My part has
allowed me to speak today; and 1
am prepared for it.

MR. CHANRMAN: I am sorry, my
dear friend.

SHRI PIUS TIRKEY: I will de-
mand that there is no quorum in the
House,

MR. CHAIRMAN: There is quorum.

SHR1 PIUS TIRKEY: II you dc not
aliow me to speak, then I will de-
ma;:d for quorum.

MR, CHAIRMAN: There is no
time. I am sorry.

SHR; PIUS TIRKEY: I want only
five ml_nutea to speak.

' MR, CHAIRMAN: His name wes

also called yesterday. All right, you

can speak, The Minister hay agreed
to give reply after a few minutes.

and Cooperation
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~ THE MINISTER OF COMMERCE,
CIVIL SUPPLIES AND CO-OPERA-
TION (SHRI MOHAN DHARIA).
I am gratetul to the House and to
the hon, members for the varioug con-
structive suggestions and also the
eriticiam which has come in a cons-
tructive way by and large.

At the outset I would like to say
that the matter being discused In
the House is of great relevance in
the economy and prosperity of our
country. Commerce, Civil Bupplies
and Co-operation are the Depart-
ments on which we have been dis-
cussing. I wish had it been possible
for us {o bifurcate these subjects and
to have independent discussions.

It has been said in the House that
the Government has no cOncera
whatsover  with the trade  deficit.
8o far as exports of this coun-
try are concerned, I would like to
dispel such notiong at the outset and
say that this is not correct. Gov-
ernment is very well concerned with
the incerase in trade defiicit and par-
ticularly the international gituation
as has been created because of the
steep rise in prices of petroleum and
petroleum products and of several
other products that are so vitally re-
quired including fertilisers by way of
inputs for our industry and agricul-
ture. It has severely affected not
only the economy of our country but
the economies of several developing
ountries. Under the circumstances
there cannot be two opiniong that if
you want to achieve our objective of
selt reliance, more and more efforts
shall have to be made with a view
to have more and more exports 8o
that this yawning gap of trade defieit
is bridged and that too aa early as
possible,

It was said in the House that there
ls no philosophy. I am constrained to
listen to that sort of criticlsm. With-
In these two years if you refer not

only to the Reports but also to the

various pamphlets and also the stock
that we have taken of the performance
of our ministry you will find that 1
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have made it very clear that we believe
in not only philosophy but planned
growth of our economy, including plan-
ned strategy of foreign trade. And it
is in this context that we think of the
objectives. What are those objectives?
How should the whole foreign trade
behave? The foreign trade ghall have
to behave in tune with the national
development sirategy and of accepted
socio-economic objectives by the coun-
try. Attainment of self reliance is one
of such major objectives. We would
like to acyuire new science and techno-
logy. We would like to transfer this
new science and technology into ap-
propriate technology with a view to suit
the conditions of our country. We
would very much like so far as foreign
trade is concernmed, it should neces-
sarily help in solving the massive
mountainous problems in the country
including the problem of poverty and
unemployment. Therefore, more em-
phasis shall have to be laid while
having these exports to see that the
exportable surplus products are as far
as possible manutactured in such areas,
as was rightly suggested by Prof,
Mavalankar, in the small scale sector,
in the village and cottage industry
sector, whereby we can generate more
and more employment at one end and
also we could earn better foreign ex-
change at the other end. Along with
this we want more and more foreiga
exchange because we shall have to take
care of the development and the inputs
required by our industry, by our agri~
culture and on some occasions, when
need be, even for human consumption.
Ultimately whiat is all this struggle
for? What do we want this forelgn
trade for? It is Man who should be
the supreme consideration. It is in
this context that we shall have to earn
more and more foreign exchange with
a view to meet the increasing demands
of our country, may be for industrial
puiposes, may be for agricultural pur-

poses, may be for human consumption
also.

What is the consumption level of
the country today? When we sav
that our average per capita income is
kardly “Rs. 700 or ‘800 and when we
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go from Rs. 800 to Rs. 1500, can we
imagine what will be the consumption
in the country and what will be the
requirements of the country? There-
fore, there cannot be two opinions that
we shall have to earn more and more
foreign exchange to meet these in-
creasing demands of our country. But
while doing that, again we are very
clear about one thing. This country,
during the past few years has created
its own infrastructure for the irdus-
trial and agricultural growth and il
possible protection shall have to be
given for our indigenous produciion,
whether in the industrial sector or
agricultural sector. So, taking that
care, we shall have to allow this new
science and technology to come into the
eountry. Ours is not a country where
we can invest more and more capital
for research and development. While
modern countries are developing ¢hat
fast, when we cannot inevst on research
and development in the country, if we
want to acquire that new science and
technology, for that also foreign ex-
change shall be needed. Besides, how
can we forget that if you want to pro-
gress further, stabilisation of the prices
shall have {o be ensured? This is an
instrument which can be used not only
in meeting the demands which indi-
cated just now but also in stabilising
the price line in the country. It is in
this way that this instrument shall
have to be utilised.

Besides, how can we forget that when
we think of foreign trade, we cannoct
allow the commanding heights of eco-
nomy to be controlled by a few ind:-
viduals or few monopoly houses?
Therefore, when we speak of the STC,
MMTC, NAFED, MMEC, PENCCF, and
other agencies, we would like to en-
courage these public sector corperations
and cooperative institutions so that the
commanding heights ot the economy
are under the control of the punlic
sector and of the society as a whole,
and not of a few individuals. That s
also one of the ways of looking ut
foreign trade.

Besides, how can we forget our
friendly countries, - particularly nur
neighbours? Reference was made by
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#nhri Shinde yesterday sbouit our eco-
nomic relationship with Pakistan and
Barngladesh. It is not only a question
of ' Pakistan and Bangladesh but
Ceylon, Burma, Nepal, Bhutan etc.
These are the neighbouring countrles,
When we think of our foreign trade
again one more objective we hive
incorporated is that with these neigh-
bouring countries, we are prepared 1o
have some sacrifice with a view to
seeing that they aiso develop slong
with India. Their strength is very
much necessary if we want to lead a
life of peace and prosperity. These
are the objectives which we are bear-
ing in mind when we evolve our forei-
ign trade policy. It was said by my
colleague, Mr. George, who is not here,

. that there is no policy. What I have

been enunciating here is the policy of
foreign trade. Again, I want to make
it clear that we would not like to com-
mit the mistakes of the past. 1 know
the foreign trade had, no doubt, gone
up. But then can we forget that pre-
viously there was no occasion when the
Planning Commission and the State
Governments including the Central
Ministries were that way intimuately
involved in this whole process of our
foreign trade? It is for the first time
that an effort has been made to in-
volve the Pianning Commission, to in-
volve the Central Ministries, to in-
volve the State Governments in this
whole process of our export and im-
port trade. When we think of sus-
tained exports, how can we forget that
without sustained production it shall
never be possible. If we want sustained
production of exportable gurpluses
from the country whether in industrial
or agricultural areas, is it possible
without having this proper coordina-
tion and cooperation, without
having this involvement of the
varicus State Governments who are
ultimately to take care of.our produc-
tion ' of .our. Central Production Minis-
tries who are to take care of the pro-
duction? When we say that we want
this forelgn trade to be developed
we do not ‘want to develep it in & hap-
hazard manner or in an adhoc manner,
but we want ‘this -whole foreign irade
to be developed on a solentific basi®
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where we can plan for future and
where we can have a sustained export
with sustained growth taking care of
the domestic requirements.

Again, yesterday, a refererce Wwas
made, a criticism was made that this
is the Government which is putting
bans here and there, May I bring w
the notice of this House that when we
stepped into the shoes of the earlier
Government, when we took charge
of the Government, what was the
situation? It is true that during 1976-
77 the export trade had gone up by
about 24 to 25 per cent. But I want
you to remember what were the cir-
cumstances then, May I say itemwise
What were the prices of tea? Is it
not true that the prices of tea for the
common man had gone up to Rs. 25,
26 or Rs. 27/- a kg? Do you want lea
to be exported withoutf bothering for
the common man here? For whom do
we stand? 1 do appreciate gnd agree
that the producer shall have to Le
given a remunerative price. But at
the same time, we cannot forget that
that producer is also a consumer in
sume other respects. A cotfon pro-
ducer is a consumer of tea and we
shall have to take care of that.

Therefore, we have to put certain
restrictions. Is it not true that even
the prices of onion hag gone up to
Rs. 3 or 4 a kg.? Was it not the de-
mand in this House gs to when you
were going to make these articies
available t¢"'the common man; why
did you not stop exports or han ex-
ports for the time being? It is not
as if I have taken this decision mysel!
in the beginning, Mr. George is not
here, But so far the exports of pota-
loes are concerned, they were canalis-
d by the earlier Government in 1975.
And from 1975 onwards if you refer
to the exports of potatoes; they were
hardly of Rs. 200 or Rs. 300 or at the
Most Rs, 5000/- and not more. So, it
s not a8 if the Janata Government
has done all these things. If the pri-
‘s had gone up, perhaps they might
have done 1t, 7 em not blaming but
Wimately we csnnot forget that we
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shall ‘have to synchronisge the domestic
requirements, the raguirement of the
comnmon man in the country and also
the exports. It is in this context what
is necessary is proper planning and
production, Therefore, in collabora=.
tion with my colleague, Shri Barnala
ji, who is present here, we have taken
up several programmes. Take, for
example, vegetables, It ig true that
we have put a ban on the export of
vegetables. But we have introduced
a scheme and we have told all the
State Governments that they should
take up massive programme of pro-
duction of vegetables. Out of the ad-
ditional production of vegetables, 50
per cent will be allowed to be export~
ed. They are very happy and some off
the State Governments have already
taken up this programme, I am hap-
py that our Chief Minister of Punijab
has taken up a massive programme of
production of vegetables near Amrit-
sar, [ told him that if you could have
a plan load of vegetables, it could
strajghtway take vegetables from
Amritsar to Arab couniries or other
countries. In this way, we can give
them fresh vegetables and we cau
give more incomme to our farmers.
Simultaneously, as 50 per cent of the
production would be coming to Indian
markets, we can take proper care of
our country. Is it not 5 scientific way
of looking 5t things? Similarly, in
the case of onions, potatoes, in all
these matters we have taken care of
the additional production so that the
country’s needs and exports are taken
care of.

Reference hag been made to the
export earnings during this year and
last year, Yes the rate of growth in
export earnings have gone down. But
what are the reasons? Should we not
go into this? In the year 1973-79 we
have suffered to the tune of Rs. 426
crores, because the prices of tea, cof-
fee and cashewnuts, such iraditional
items, have gone down in the inter-
national market, and we have suffered
to the tune of Rs 426 crores, In pec-
centage it comes to 8 per cent. Had
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the prices remasined stable in the ear-
-'Her year, insteprd of a growth of 4 o~
- 5 per cent, we would have achieved a
- growth of 13 per cent.

Then {he value of dollar has gone
down as against the rupee. Because
70 per cent of the exports are in terms
of the dollars, we have suffered in

_ terms of rupe2s, not in term; of
dollars, to the tune of Rs. 150 c.ores
in one year, which comes to 3 per cent
80, it you add it top 13 per cent it
comes to 18 per cent,

. Then, I am not going into the philo-
sophy of strikes ang other things. I
am one of those persons who have
fought for the rights of workers. Bu!
let us not forget that thereare aress
where all possible efforts have to he
made in the interests of the country
to avoid strikes and lockouts as the
case may be. Because of the strikes
at the Bombay and Calcutta ports—I
am not{ referring to the other strikes:
I am not referring to the strike in tha
jute mills which continued for more
than 50 days—you are well aware how
much damnage it has done.

PROF. P. G. MAVALANKAR: There
are many avoidable strikes.

SHR! MOHAN DHARIA: I am oniy
referring to the strikes at Calcutta and
Bomtay ports in the months of Febru-
ary and March. We have sufferad
Rs. 400 crores to 500 crores because we
could not export goods which were
ready to be exported. And these
Rs. 400 to 500 crores comes to 8 to 10
per cont, :

I am not referring to those items
whee the fall in export is due tp the
decision taken by the Government. We
have suffered in steel and cement, We
cannot export cement or steel. On the
contrary, because of the increased con-
Sumption of steel in the country duc-
ing ‘the last year, which was of the
order of 17 per cent, we are forced to
import stee) and we are forced to im-
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port cement. True, we earned foreign
exchange in 1976-77 by exporting
cement. But then this was at the cast
of drying up the pipeline for cement.
Today we are the worst sufferers and
we are not exporting it. These are the
areas which have arrested growth.
Otherwise, you can rest assured you
would have seen a growth rate of 15
to 20 per cent this year.

So, to say that the Government is
compiacent is not correct. These are
the eiltrts which we have made. Than
the House should not forget that even
though we have suffered because of
this downfall of prices in the intcrna-
tional markets, we have, simultaneous-
ly, earned much more, so far as other
products are concerned. From the dy-
nami: sectors we have earned about 2,
per cent more. Take the leather in-
dustry, diamond or jewellery or ihe
small-scale sector engineering expoits.
There are many sectors where we have
earned much more. This House wouid
be happy tc know that so far as our
dianiond and jewellery exports are con-
certiec, they have crossed the Rs 725
crore mark in the year 1978-79.

A reference was made by Prof. Ma-
valankar to the small-scale sector. Th:s
House should be happy to know that
the exports from the small scale and
cotlage sector in 1978-79, if it is com-
pared with the figure of 1977-78, there
is a tremendous improvement. In 1974-
79 the exports, including jewellery and
diamonds, are of the order of Rs. 2,000
creres. This is the change. . It nes
proviced jobs (o many thousands of
people. Why should we not take 1t
into consideration? In garments also
we have made some progress. These
are the areas where the rate of growth
is 25 to 35 per cent, Even when there
wag a slackness in the foreign mar-
kets, it way possible to make good,
becaus> of these dynamic sectors pro-
viding jobs o many and earning addi-
tional foreign  exchange.  And
this was the maferial  considera-
And this was the material considera-

_ tion when 1 appointed those Task For-

ces. THIN House was asking me every
fime: What are the operations that your
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.Ministry has been undertaking? What
are the stePg-Thut you have been tak-
ing? And I felt that yes, it we want
to give g new thrust to the whole ex-
port and import policy, let us go into
all detalls and therefore, we constitut-
ed several Task Forces which I have
referred to in my Report. And it is
not that after the reports were receiv-
ed they were kept pending considera-
tion. In many areas we have already
examined the reports and initiated
action. We have taken the decision in
many other areas for necessary action
on the basis of those Task Force Re-
ports. A reference was made by Mr.
Barnala on the Task Force of Agricul-
ture. We have decided to give special
emphasis so far as the agricultural pro-
ducts are concerned.

A reference was made by Mr. Shinde
yesterday that America is a country
which earns more than 25 to 27 billion
Dollars out of their exports from agri-
cultural sector. When it is possible for
a country like America where for half
of the country there is nothing but
snow during winter, why should it not
be possible for a country jike India
wheré we enjoy that much of sun and
that much of tropical climate? Yes,
ang it is in_this context, involving the
Planning Commission on the basis of
the Task Force Committee Report, we
are faking several aetions so that it
should be possible for us to have more
ang more foreign exchange out of our
agricultural products. That is how one
after the other we have taken these
decisions and we are going ahead.
Along with thig planned production,
again there are several problems when
we think of the international market.
.Here the prices and the commodities,
the articles, vary every day. The
fashions are changing very fast and it
is in this background we have to see
how we can have diversification of
items, how we can have diversification
of -markets and what is the: problem

- hefore us. Ang again, this House will
be happy to know that in thls context
we sent several gelegations - outside.
We lave made our studies through the
Indian Institute of Foreign Trade, we
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have made several studieg through
other institutions taking advantage of
the Market Development Fund that is
at our disposal ,and it is on the basis
of these reports we have started our
bilateral dialogue with wvarious coun-
tries. This House: will be happy to
know if I refer just to the list of the
countries. Not just that I went to
these countries or their representatives
came over here. But we had our bila-
teral dialogue with the Ministers also
and this is only ‘what the Commerce
Ministers have done, but it i{s not ade-
quate. The Ministers for Petroleuin
and Chemiicals, for Agriculture ang Ex-
ternal Affairg are also looking after
several joint commissions and they
also made the efforts. So, the coun-
tries that we contacted during these
years are Singapore, Malaysia, Indo-
nesia, Thailand, Sri Lanka, Australia,
New Zealand, Fiji, South Korea, Norta
Korea, Iran, Afghanistan, Nepal, Sn1
Lanka, Bangladesh, Indonesia, Thail-
land, Papua Guinea Mangolia & Viet~
nam. Then, about Africa a reference was
made by Shri Mavalankar. I was re-
cently in Africa where we had the
Conference of our commercial repre-
sentatives and Ambassadors at Nairobi,
It is not merely that, but 1 took ad-
vantage or meeting several Ministers
from various countries at Arusha
where we had the meeting of the G-77
Group, (Interruption). That is very
nice. Arusha is in Tanzania. I also
had giscussion with Zambian and Nige-
rian Ministers at Arusha. Then Mau-
ritius, Kenya, Congo, Ghana, Tanza-
nia, Zambia, Somalia—because some
discussions have taken place in those
tountries and therefore, you may see

' some double names also. Then all EEC

countrieg are covered including France
Italy, England and all besjdes the Scan-
dinavian countries. Besides these, Iraq,
Lybia and Jordan. And my colleague
here, Mr. Bahuguna, hgs gone to al-
most all these Arab countries and he
has had discussions there. He is one
of our Shaiks here, you know.

- Similarly, Sir, we have also covered
USA,; Cuba, Ussn_ Rumania, and I
have had my discusstons with all these
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countries including USSR, Bulgaria,
Poland, Crzechoslovakia, GDR, Yugo-
slavakig and Rumania. And my col-
leagues have also had their contacts
with Canada and Cuba.

PROF. P. G. MAVALANKAR.: I you
give the names of countries which you
bave not visiteq the list would prob-
ably be smaller.

SHRI MOHAN DHARIA: These are
not countries which I necessarily visi-
ted. Some of their representatives
came here, to gome I have gone. When
a charge is made that no effort has
been made at diversification of mar-
kets, T felt I should bring it to the
.notice of the House that we have left
no stone unturned. On this basis,
there were exchanges of trade delega-
tions, angd today itself I shall be having
discussiong with a Minister of Yemen
who is coming from Aden. My c¢ol-
league has gone to receive him. So,
we are making all possible efforts, and
not wasting time, because we are well
aware that diversification iIs very much

necegsary
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Developed countries are taking to
protectionist and anti-dumping mea-
sureg, countervailing duties, restrictive
duties and what not. Under the cir-
curiistances, if we want to have more
and more trade with foreign countries.
the best course is to have betfer bila-
teral relations. It is because of our
discussions with countries like the
USSR, that by the end of 1980 the
trade between the USSR and India will
go up fo Rs, 1500 crores. Recently
when Mr. Kosygin and party were
here, 1 personally helg discussions with
them, and it has been agreed by Loth
sides that we should make an effortto
see that by 1985 this should go up
from Rs. 1500 to Rs. 3000 crores. Simi-
larly with the USA, the trade is of the
order of nearly Rs. 2000 crores, and
we would lke it to go nearly 1o Rs.
4000 crores in five or six years, Even
with a small country like Roumania
our trade is Rs. 100 crores, and we
would like it to become Rs. 200 crores.
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There is need to increase our trade
with east’ Asian countries, ag ‘was
rightly pointed out by some Members.
I held an importance conference of
commercial representatives at Singo-
pore last year and asked them to let
us know what their difficulifes were,
I told them that if there were financial
constraints, 1 was prepared to come
forward and help. 1 tolg them our
trade should go up by at least 15 per
cent in 1978-79. I am proud of nur
commercial representatives, the mem-
bers of the staff and the officers of my
Minidtry. In one yest e trade with
east Asian countries has crossed that
targeted increase of 15 per cent.

Again, there are problems of market
intelligence. The whole apparatus was
working in a scattered way. So, we
have tried to bring all our offices under
one roof ag far as possible. Our offi-
ces in New York and Parig have been
brought under one roof. In Frankfurt
they will be coming under one ' roof
shortly, ang we will be making a con-
certeq effort. Generally there was one
Manager with one steno at the most
and no more. When he goes on ‘our,
the office remains closed. How can we
create confidence in the minds of those
countries that we can function in un
effective manner. 1If we mobilise all
our resources, we can do it, S0, we
have decided that we shall bring the
offices together for united functionjr.g.
This is confined not only to the vari-
Ous agencies under my Ministry but to
all the agencies under the Government
of India as a whole, and we are mak-
ing an effort towards that sort of co-
ordination. It has gone a Iong way in
creating an impact on the countries
outside.

There was a problem regarding pub-
licity and fairs. Again, as was point-
ed out by Prot. Mavalankar, during
these two years we have made strin-
gent efforts not only to have our exhi-
bitions and fairs, but fo see that the
standard is good, and that. they are
appreciated by the people. 8o far as

the fair at Moscow is concerned, more
- than 20 lakhs people visited it. It was
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an occasion by itself. It was so much
appreciated and certainly helped. The
question was again put to me whether
the fairs that are held at Delhi are
helpful. I have no doubt about il,
because this is one of the medin
through which we can publicise as tn
what is India. Very few pecple in
coyntries like France are aware of
modern India. When I visited France
and had discussions with the Prime Mi-
nister of France, I was surprised to
know—] should not use that word—
about our ignorance or faiiure of mak-
ing them know about India. I suz-
gested to them: “Why den’t you send
representatives representing various
industries and various sectors of your
economy to India on deputation?” Ac-
cordingly a senior level deputation of
22 friends came over here and they
went round India and after their tour
was over, I had discussions with them
and they said: “Your Excellency, we
must confess our ignorance. We never
knew that India has made such a pro-
gress”. There are ardas and areas
where India and France can come to-
gether. So far as our trade with
France is concerned, the House will be
surprised to know that it is less thun
Rs. 100 crores. Is it not possible for
us to increase cur bilateral trade with
France? It is possible but only through
this information, through this sort of
new relationship and there also a lot
of care has been taken.

Then there is the question of cash
compensatory support. One case was
mentioned by Dr. Pandeya in this re-
gard and he said that this decision has
affected the garment exporters. May
I make this policy very clear to this
House? - What are the réasons lor
which this. cash compensatory subport
s given? This is given to make our
¢xporterss competitive in the interna-
tional market.. There are certain inei-
dence or burdens created by oir tax
structure; transport system and to that
exlent we. give them cash compensa-
fory support, So far as textlles or
garmenty are concerried in the case of
Sensitive varieties like ladies* blousis,

hirts and all that, the exporters are
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earning much more. Last year the
floor price which we then decided was
hardly Rs. 12 per piece and this year
it Rs. 28 or Rs. 28 per piece. The cx-
port earning during the first three.
months are more than Rs. 80 crores s
compared to the last year. Where we
have secured markets, why should we
give that support? The support is
meant only for such people and in such
areas where they have not been able
to establish in the foreign markets and
where they need it. We cannot use
this amount to give support to those
who have established markets. In case
of agricultural products, I have taken
a decisicn last year. For the export of
plantains, last year, the freight subsidy
given was Rs. 400 per tonne and we
have taken it to Rs. 500 per tonne now.

So far as fruits are concerned, we
have decided to give cash compensatory
support to the tune of 15 per cent. 1t
they export one lakh worth of goods,
we will give them Rs, 15,000 as casn
cempensatory support. The agricultu-
ral producers should go ahead and com-
pete in the international market. How
are they to do that? So far as the let-
ter of March 31st is concerned, as 1
have said, from the office of the Minis-
try, no such directive was given. Under
the present law, this cash compensatory
support can be withdrawn at any
mement and even when they made *hat
representation, 1 have told them that if
any of them incurred any loss, having
regard to the margin of profits, they
should support their case with facts and
I am prepared to go into them. It is
for them to establish their cases.- I do
not know whether it will be possible
for them to do so, because I know the
manner in which the profits are made.

We have given a lot of emphasis on
the joint ventures, Unfortunately time
is running out. The House will be
happy to know that during the last two
years we have given such a speedy
clearance of joint ventures that only
four cases are pending and that too for
want’ of ‘information from the appl-
cants. All the matters that have béeén
referred to us have been cleared. That

18 necessary.  We are producing sophiis-
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ticated machinery in our country and'

i#f we want that machinery to go qut.
it is only through joint ventures that
we can export this machinery. We say
that joint ventures should be by ana
large based on the export of machinery
and technical personnel from our cous-
try. Naturally through these exports,
we can earn foreign exchange and we
can get betler customers. This is how
we have given a lot of emphasis 1o
joint ventures. Besides, we have
taken care so that a long-term policy
is not only accepted from our gide but
it is also accepted by cther countries.
I we can have that sort of long-stand-
ing agreements between the two counr-
tries, it goes a long way in bringing
stability to our whole foreign trade.

There were questions raised in this
House by scme of our friends regard-
ing labour orientation. As I said
earlier in this House, we have given 2a
lot of emphasis to such products which
are necessarily labour oriented. Yes,
there are many areas where it could
not be so but, by and large, we could
compete in the world because we have
good man-power in the country and
we are making all possible use of it.

Then, the Hon. Minister of Indus-
tries said yesterday that we have given
emphasis to creating training ecentres.
We had hardly eleven or iwelve train-
ing centres for carpet weaving in the
country in 1977 when we took charge
but today there are more than 700
cenires where more than 30,000 boys
and girls are taking training and after
they come out, they will be earning
Rs. 10 to Rs. 15 per day and the ex-
ports of carpets will also go up.

' SHRI MOHD. SHAFI QURESHI
{Anantnag): For that you deserve cone
gratuhtwn&

' SHRI MOHAN DHARIA. Thank you
very much; I know there are some who
.are quite tair to the other side,

Azain there ‘are nome other prob-

lems. When we think of fomign trade,
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don’t forget we are in the inter-natio-
nal market and, therefore, how we ca®r
have a lot of cooperation with other
countries has to be thought of. We:
have our own problems of iron ore.
This House will be surprise to know
there was a recession in the steel mar-
ket and there was a slump so far 28
iron-ore is concerned. When the Prime
Minister of Australia was here, I had
a discussion with him and also with
other exporting countries because I
was the Chairman of the Iron-ore Ex-
porting Countries Association and 1
took that advantage. I told the Prime
Minister of Australia ‘We do not want
to create cartels but when purchasers
are creating their own cartels, why
should we not stand together to break
the cartels in the interests of our coun-
tries? For ircn-ore, which is not a
renewable commodity lke wheat and
cotton, why should we not get a fair
price?” 1 do agree with some friends
when they ask ‘Why are you export-
ing iron-ore?”. I would be the hap-
piest man if we could use iron-ore in
our own steel plants in the country, hut
steel-plantg require a huge investment
and we have our own priorities. For
some time we were forced to export
iron-ore, but it could be asked, when
we are in a better position why should
we continye to export it. But what
do. we do with the thousands of work-
ers employed in the mines? Can we
close the mineg and throw them on ihe
streets? That cannot be done. In the
circumstances, the best course is 10
bring the iron-ore exporting countries
together to fetch a better price, with a
better understanding.

This House will be happy to know
that, compared tc. last year, on the
same quantity we shall be earning not
less than Rs, 25 crores becauge of ihe
negotiations we have had with lhe
various iron-ore .exporting -countries.
This is how we tried to live a new
orjeniation.

It is not only iron-ore. but ‘there are

. commodities. like tea, coffee, rubbm'.

pepper, tobacco and  various. . -others

' where the producinz counttiea can come
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together and have a betler understand-
ing. We cannot forget the producer.
What is the present situation of our
producer here? What is the position of
the jute grower? We cannot give them
even the support price today. Is it not
possible for us to have a better price
for jute and jute products—and also
to give a better support price or, rather,
a remunerative price to the jute grow-
ers? It is possible. Cannot we have
that sort of dialogue with friendly
countries like Bangladesh, Thailand,
Burma and other nearby countries pro-
ducing jute? We have taken that ini~
tiative. The House will be happy to
know that in all these matters India
has taken the initiative. My friend
Arif Beg happens to be the Chairman
of the Pepper Community. This is how
we have taken the initiative and this
will also go a long way in fetching a
better price for the commodities ex-
ported outside.

Then, there are multilateral bodies.
There is UNCTAD, there is GATT.
there is ESCAP etc. Some countiries
have come together in the form of re-
gional groups such as EEC or ASEAN.
Naturally, discussions are held and
decisions are taken in these forums.
But, here, again, we have created our
own export technical personnel. We
tooperate with friends from all other
developed countries and offer our good
offices to study the various issues and
put forth our cases effectively. There
also, whether it was the Conference of
the Ministers of Asian vegion at Colom-
bo or the Conference of G-77 of deve-
loping countries or whether it is the
Conference to be held in Manila from
the 7th of May—UNCTAD V-—I can
assure you that India has been and will
be playing a leading role in rendering
justice to developing countries and the
Whole world, 'This is how we take care
of these areas as well

A point is made, snd rightly 50, re-
fal‘dmz the agencies functioning under
his Ministry, It is being said: ‘Mr.
m“ﬂa yours is a vast empire. There

MMTC, NAFED, NCDC, Tea

B°ﬂrd Coftee Board, Rubber Board aad
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what not and there are so many other
agencies functioning under the Minis-
try like the Trade Development Autho-
rity the TFAI, the Indian Standards In-
stitutions and what not. Are they tun~
ed up with a view to cope up with the
new responsibilities with a new aware-
ness? 1 agree with the Hon. Member
who asked ‘Are you going to have a
structural change in the Ministry with
a view to improving the quality of life
of the common man? Yes, we have
instructed all the institutions and Cor-
porations that they shall have to
fashion themselves to meet this mew
challenge.

A point was raised by some frierd
from the Scheduled Castes and Sche-
duled Tribes, The House will be happy
to know that immediately on takiug
charge of the Ministry I passed an
order that the seats reserved for Sche-
duled Castes and Scheduled Tribes wili
not be filled unless and until candi-
dates are found from the Scheduled
Castes and Scheduled Tribes, and they
will not be de-reserved temporarily
also. I prefer keeping them vacant; ]
prefer having some training program-
mes for them, but 1 do not want these
reserved seats to be occupied by apy-
body other than Scheduled Castes and
Scheduled Tribes,

Similarly I have told the STC that
there many people coming from those
communities, who are very much cor-
cerned with shoes, chappals and other
leather products, and instructions have
been given to them that whatever pur«
chases are to be made, priority shall
be given to cobblers or their coopera-
tives which are engaged in this indus-
try. In that respect, if something more
has to be done, if there are any cons-
tructive suggestions, 1 can assure the
Hon. Members that I shall be hap'py to
consider them. :

We have now taken 'up a massive
programme of housing. In regard,

“to this housing programme also,

whether it is of the Coffee Board,
of the Tea Board, for planta-
tion workers, .or whether it is a

-programme of the STC or MMTC etc.,
- T have told them that first priority -
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must be given to employees from Sche-
duled Castes and Scheduled Tribes and
backward communities, and then te
others. If we want to create a new
India, we shall have to take such deci-
sions and see that they are ruthlessly
implerrented. I ran assure the House
that the Commerce, Civil Supplies and
Cooperation Ministry will not be lag-
ging behind in making these efforts
because this Government shall have to
function that way. Every Minister
and officer will have to function that
way. He is not only a Minister or an
officer but he is an instrument for
brirg about a new change in our so-
ciety. If he does not function as wn
instrument for this new socio-econo-
mic transformation, it will never be
possible. In this context, we are piv-
ing a new orientation to our philoso-
phy.

1 am sorry Mr. George is no{ here,
He would have been happy to knrow
this. He happens to be a Member of
our Consultative Committee. I have
made all these points know to Mem-
bers of the Consultative Commiitee on
many occasions and Mr. George must
be aware of if....

AN IION. MEMBER: Which George?
George Fernandes?

SHRI MOHAN DHARIA: Mr. A. C,
George. (Interruptions). There can
be np comparison. Anyway, my
reference wag to Mr. A. C. George.
I am sorry. he is not here. He said
that this Ministry had ro concern for
exports. It is not correct. In spite of
all the difficulties, there was strike at
Calcutia, there was strike at the Bom-
bay Forf, there was strike in the jute
milis there were no facilities available
for transport, there was shortage of
coal, there was shortage of power, in
spite of all these varidus factors, should
we not be happy that this country,
even thoiigh thé prices were dowa m
the foreign countries, even though the
production constraints have beén wotk-
ing against us, even though we have
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taken deliberate decisicns with a view
to ineeting the domestic demand, we
have certainly checked that declimug
trend and we shall be having an in-
crease of about 4.5 per cent in exports
during 1978-79, and I can assure the
House that we are taking all possible
stes so that in 1979-80, the rate .of
growth of our exports must be neces-
sarily up and should cross ten per caunt
at least. This is the decision that we
have taken. We know all these con-
straints, But we shall have to show
our performance and we shall have to
prove to the couniry. I was asked,
‘Do you mean business?’ I say, yes I
mean Lusiness, it must happen. There
may be constraints, but we have to do.
This is a challenge to us. Only those
who can accept challenges can rule
effectively in this country, and we ghall
shaw that we deserve that.

Regarding the performance of STC
and MMTC, I have given all these Rz-
perts; so, 1 will not go into them. But,
if 1 may quote one figure about STC,
this iiouse will be happy to know that
the turnover was up by flve per ceut,
from Rs. 1070 crores to Rs. 1,127
crores, and the exports were up by
nine per cent. Again, out of these ex-
porta by the STC, this House will b?
happy to know, the articles manufac-
tured ir small scale sector, which are
not {raditional exports, are of the ocder
of Re. 119 crores. A question was putl
to me by Prof. Mavalankar. The STC
has zlready taken care of the smail
sector. They have already exporicd
Rs. 119 crores worth of articles com-
ing from the small scale sectcr. We
are giving a new orientation to all
these various agencies ceming under
my Ministry. .

Thare are vnrlous Boarda " including
the Tea Board. Yoy are all very waéil
aware of the ~prebleins; the ' whole
country is aware. On the one hand
we huve fo take cate of tea requifed
for cur consutitption and on  the other
we have algo tb tidke care of our ex-
poits. How' ‘can we do that? It'is npt
oni.v that we m mnovaa this expot't
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duty, but we have given a lot of em-
phasis on  value-added -form. - This
House w:ll be happy to knew that,
when 1 took charge of this Ministry
the exports of tea in value-added form
were of the order of Rs. 15 crores, and
by ilst March, 1979, from Rs. 15 crores,
we have crossed Rs, 67 crores of tea
exports in the value-added ferm, giv
ing more employment and earning
more foreign exchange.

Not only this, but we have also taken
a ionger view. The Tea Board has cons-
tituled its own Committee. We have
consulted the tea industry. We have
made a perspective planning, so that,
by the year 2,000 the production of tea
must go up from the present level of
570 million kgs. to nearly 1400 million
kgs. Various programmes of rejuve-
nation and replantation and new
plantation are being taken up, and
several subsidies and facilities are bé-
in: made available, not only in the
iraditional tea-producing areas but in
the non-traditional areas also. Similar
is the case with rubber, similar is the
cuse with coffee, similar is the case
with spices, similap is the case with
all other commodity Boardg coming
under my jurisdiction. That is how
we are giving a new look, and I am
surp that, with these efforts, with the
involvement of the State Govern-
ments and the Central Ministries, and
" with the emphasis on agricultural
products, it should be possible for us
to take care of the exports and earn
more foreign exhange in days to come.
1 am sure the House will appreciate
this philosophy, this policy and the
way and the ' scientiic manner in
Which the Ministry has decided to go
shead and 1 can assure you that we
shall go ahead. :

Then, thefé_ are .iwo more. Depart-

.ments. Ong is the Civil Supplies and -

another ig the Co.operation. I would
Not like to detain the House very long,
But T would like to teke the House

into confidence 8o far as.civil supplies .

‘are concerned, - I - know it.is & very
licklish job to make available the
e3sentia] cqmmumﬁ“ and: articles
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required by the = common mian at a
reasonable price in & massive country
like ours having a population of 64
crores. Then for whom do we stand?
When the prices go up, who suffers?
So far as the industrial and the -
organised workers are concerned, o
far ag the government.employees and
other employeeg are concerned, they
can certainly agitate in many areas
that the DA should be linked up with
the cost of living going up, But so
far as those who are un-organised, -
those who are remaining in the rural
areas, may be the farmers or peasants
or agricultural labourers, they are the
worst sufferers whenever the cost of
the industrial products go up and
whenever the cost of other commodi-
ties which are pot produced by him
go up, He is worst sufferer and it
is in this context ang it was very much
in my mind that this country needs
a public distribution gystem. It is
not only a distribution system, it is
production-cum-distribution  system.
Production, procurement, storage,
transport and distribution . are the
five facts of this distribution system.
Here again it is no longer.a scheme
of Mr. Dharia now. Yes, when 1 was
answering you earlier, it was certain.
ly a scheme sponsored by .an indiv.i-
dual or by a Minister., But this
scheme has been approved by the
Central Cabinet. This scheme has
been approved by the Planning Com-
misgion. - :

Again for the effective jimplementa-~
tion of the scheme, the effective co-
operation of the States was necessary.
Therefore, we have had a Conference
of the Chief Ministers of the States on
the B5th of January, 1979 and all the
Chief Ministers have also given. thelr
consent to the scheme that this is not
now a scheme of the Civil Supplies
Ministry or Dharia’s Ministry but this
ig a scheme of the whole country, It
is a national scheme and that is how
we are bringing it into operation from
ist July, 1978, S :

How do we hegin? We hav? idenfc .
fied certain articles. Along with them
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we ‘have constituted a conimitiee un.
der the Chuirianship of the Secre-
tafy fo¥ Industry to go into the other
indupfriel iteths It may be maich
box; it may be controlled cloth, if
mey be keroserie and there may be
othar agpects also. And it iz how we
would liké to cover these various
articles to the extent possible. To
begin with, we shall not start with
muny itemg because the question is
ong of managément and restoring the
_confidénce of the country. It is how
this scheme envisages that there
shoulg be a- distribution centre for a
population of 2000. People in the far-
fhung areas or people who ate in the
hills or in those backwarq areas—
théy have not committed any crime
if their villages have a population of
less than 2000, So, we have to take
some special care. So we would like
this distribution centre should cover
vifages with a population of 1000 also
in such far-flung areas. We would
like to create a whole structure of
distribution centres.

To.day in the country there are
240:000 fair price shops. Besides there
are many who desl in kerosene and
in controlleg cloth. Such centres are
alse there, By and large, we believe
thét we require about 350,000 centres
all over the country and we have
written to all the Chief Ministers to
see that for their States there is a
proper coverage of the population.

Agein, even though some propa-
ganda is being made to mislead the
community we have taken care that if
the fair price shops in the private
sector are prepared to extend thelr co.
operation, we would not oust them.
But they will have tn accept certain
disciplines, they will have to accept
sothe vigilance of eitizens; So far as
the fair price shops are comcerned,
they hwve to sccept discipline and if
they do that, we would very much
like them to participate.

So far umlﬁntshops gre concern« -

ed, 180,000 are with the private trade
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societies. The new shops should be
with the cooperatives, But wherever
it is not possible, as was suggested
rightly yesterday, by Shri Sommath
Chatterjee, then Gram Panchayats

_shouid also be introduced into that,

We would like to create the whole
structure to take care of the whole
distribution; we are having our dis-
logue with the State Governments;
they are also miking their own plans,
By and large, thé€re are some States
in the country fortunately where
there is a good distribution system.
There are some others where there i
no good distribution system, There-
fore, 1 would like to take the House
into confidence by saying that there
sre certain vested interests in our
country who are very much disturbed.
they have starteq writing  articies
after articles in the papers and edi-
torimls after editorials telling that this
scheme canot succeed in this country
meaning thereby that this must necec-
sarily fail; it is a challenge for you
angd to me. We want to give that pro-
tection to the common man of this
country. We want to tell them that
whatever may be the ranges of price,
so far as esventia} arti¢les or mm-
modities are concerned, we shall see
that they nre made available at
reasonable prices, &t the prescribed
prices. Are we prepared to see that
the common man jn the country o
only thoge who stay in Bombay or in
cities like Culcuita, Puneg, Delhi ctc.
are protected? There are people who
are in abeolutely backward arg‘as?
they have not committed any crime
by taking their birth in those aress
So, should we not see that these
essential wrticles are made available
to themi  also at the came priCe by
insisting even the states® passing 7
thst load to the urban avess?
SHRY R V. SW;,!IINATI‘IAN

Msduret): Kesopeme 18 80t W
aviflable fo the commbn nen thert”

comx'wﬂiit. R
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Please don't forget that kerosene is
not adequately produced in our
country. We have to import kerosene
and my friend will bear with me,

SHRI H N. BAHUGUNA. That
Ministry’s demand is coming up for
discussion,

SHRI MOHAN DHARIA: That is
correct. It was very nice of you, I
am sure my colleague, Shri Bahuguna,
will take care of that. 1 may assure
you that wherever there is no good
system or wherever there is the pro-
blem which is acute, then, it is for
Mr, Bahuguna to take care of that. I
can assure this House that this scheme
is in the interest of the country and
this can take care not only of the
common man but also the priceline in
this country, What happens when
prices go up? There is a demang for
more and more dearness allowance.
If D.A. is given, that amount is pump-
ed into the market ang that creates an
inflationary trend. If we want to
take care of these inflationary trends,
in the country, along with that, other
fiscal and monetary measures are very
much -necessary, 1 have no doubt
that this scheme can alsp take better
care of the priceline

1 would like to have the hole-
hearteq cooperation from tae puse.
In your constituency, I would uxe the
Members to take interest because you
are going to be one of the important
advisers on the advisory committees
in your districts. I have already told
the Chief Ministers that I would like
t’? involve these elected representa-
tives in these varioug Commiitees at
the state level, at the district level and
alsq ai the: local level. If you can
take care of that, then, we shall go a
long way, If there is not more pro-
duction, - distribution js not possible.
Without production, there is no distri.
bution. Therafore this is a production.
Cum-distripiition scheme. Right from
the proguetion to the procurement
Storagé, transport snd distribution, if
We can thke thire of these, then we
shall be doing one more justice, that
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is, of giving a remunerative price w
our producers thereby making avail-
able these things to the common man
at a reasonable price, That sort of
linkage will be there and, to that ex-
tent, we shall be able to eliminate the
middle men,

My friend made a mention of the
cooperatives. So far as cooperation is
concerned, this is a movement which
hag u dynamic and vital role to play
in our economy. I have always be-
lived in that. So far ag cooperative
movement is concerned, as was right-
ly pointed out by Mr, Shinde, our
country has no doubt made progress,
This is a country of several coopera-
tive societies having a large number of
members in various areas. But, what
is needed is to strengthen this whole
cooperative movement in & Thealihy
manner. If that way, the cooperative
movement is properly strengthened,
then it will go a long way in not only
giving social justice but also economic
justice to the common man in this
country. Along with this decentrali-
sation of economic authority, it will
help in stabilising the democratic
forces in the country. We want de-
centralisation of power, We want
decentralisation of economy. When
we insist that we want these com-
manding heights of economy to be
controlled by the State and I am very
much convinced and it is a matter of
faith for me. But when we find that
there are losses and the public sector
units are not functioning well then
those who believe in this philosophy
should not say that we do not believe

* in public sector. Actually, we should

try to see that the defects are removed
ang we want the public sector to be
a success and simultaneously the co-
operative sector to be a success on the
same grounds ang for the same
reasons, . '

15 hrs

Sir, a reference was made to the

sugar cooperativeg from Maharashire.

I know there are a few individuals
who have not played fair with the
community as such but that does not.
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mean we shall go against the co-
operative movement itself If there
are some drawbacks we woulg like
those drawbacks to be moved. So
far as sugay cooperatives are concern-
ed I would like the hon’ble Members
to visit Maharashtra ang see for
themselves. It ig because of the co-
operative sugay societieg that there is
a4 virtual revolution so far as the
farmers in that area are concerned.
Whatever good has come do we want
to destroy it or do we take care of
the drawback ang say that this move-
ment zlso stands strengthened. I do
not want nationalisation of suga, co-
operatives. So for ag I remain the
Minister I shall seg that the sugar
cooperatives are not nationaliseq but
I do want that whatever draw-backs
are there they must be removed and
they shoulq operate in the interest of
the society, producers and the workers
working in those sugar factories. It
is not gnly the sugar cooperatives but
in various other ways we would like
it to make a dent. I am happy to say
that NCDC of which 1 have been the
Chairman, when I took charge the
Plan allocation was of the order of
Rs. 30 crores for giving help to various
cooperatives in the country but during
the last two years the Plan allocation
has gone up to Rs, 69 crores. I have
told them whether they are the ~mall
States from Eastern sector if we want
this cooperative movement to function
in that area they will have to be given
an eguity base. NCDC should come
forward to give them equity base and
see that the cooperatives develop in
those areas. What is the state of
affairs of farmers who produce
oranges in Assam? They do not get
adequate price. Why? It js because
there are no producers cooperatives
i that area,

Along with NCDC we have got
NAFED. 1t ig an apex body of
marketing federations in thiz country.
To ask NAFED to do everything is
not possible,

ATRE W WET A w1, e
mw IR et i’;‘r ?

APRIL 20, 1979

of Commerce, 424
-and Cooperation
It is the marketing federation of that
State who could be given all possible
cooperation by NAFED. We can give
them money an# some technical
personnel could be sent but it is then
the State marketing federation which
will have to gear up so as to take
care of the particular area ang the
commodity. Sp far ag the perfor-
mance of NAFED is concerned ss
against the turnover of Rs, 60 crores
within one year it has reached the
level of Rs. 100 crores. Let me give
the example of Madhya Pradesh. As
against the procurement of hardly 500
tonneg of soyabean last year, this year
NAFED has procured more than
65,000 tonnes of Soyabean giving
justice to producers. I find those who
were against the movement are now
the supporters of the movement.

All these various agencies are iryw
ing their level best ¢ accept this new
culture and new orientation and [
would like that this House should look
at therm with sympathy. If there are
any drawbacks ] shall be happy to
remove fuch drawbacks but let us not
discourage those who have been
working hard during the last two
vears. You see the new trends and
change in the Ministry of Commerce,
Civil Supplies and Cooperation and
wheng] shall be urging this House to
pass’ se Demands I shall only be
assui ; that we will leave no stone
unturned in fulfilling the ohjectives
that we have accepted.

PROF P, G. MAVALANKAR. S8ir,
1 had referreg to Kandla Free Trade
Zone but the Minister has not men-
tioned » word about it. I would like
him to tell what exactly has been
done for development of Kandla Free
Trade Zone. "

SHRI MOHAN DHARIA. Sir, I am
aware thai there are two free trade
zones—one at Kandla ang the other st
Santa Cruz. I am not happy with
their progress. That i the reason
why I had visited these aress. We



425 D.G.1879-80, Min. CHAITRA 30, 1901 (SAKA)

Givil Supplies

have taken Yot of care. Several
arrangements shall have to be made.
1 have discussed it with the Shipping
and Transport Minister. Several
units wanted to go back. I requested
them not to do so, I woulg ke to
‘have more and more units. My friend
is right some sort of legislative sup-
port is necessary and that legislative
measure is being prepared and we
shal] see that support is given to the
Kandla free trade zone. I want these
two free trade zoneg to be a success
so that I can go before the Cabinet
and ask for more free trade zones.
But with these two limping free trade
zones being there I cannot go and
plead for more free trade zones.
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SHRI JANARDHANA POOJARY
{Mangalore): Mr. Chairman, Sir, so
far as the hoarders and blackmarke-
teers are concerned I want to know
whether these e¢conomic offenders

falling under the Essential Commo-

dities Act, will be brought to book
within the purview of the Special
Courts Act.

SHRI MOHAN DHARIA: Where-
ever they "are coming under the
Essential Commodities Act, we have
written already to the Chief Ministers
to take stern measures against them
under the Essentia] Commodities Act

1 have also quoted the provisios

We would like very stern-measurom
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against such economie offenders to be
taken, This has got to be carrieg out
by the State Governments. I cannot
force myself on them. Iet us not
forget the State-cum-Federal struc-
ture of the Government in this coun-
try. In this context, T would like to
have all possible cooperation from the
Stute Governments. Simultaneously
I would like my hon. friend Shri
Janardhana Poojary and other hon.
members to see why it should not be
possible for Members of Parliament
and other social workers who are
dealing with these matters to work
and create the necessary type of
consumer resistance. Angq in that
respect I would say that the Govern-
ment will give them all possible co-
operation.

SHR; VIJAYKUMAR N. PATIL
(Dhulia) . Some time back T wrote to
the hon. Minister regarding the dis-
tribution system of cement, We were
told that Chairman Panchayat Sami-
ties were involved. 1 wrote to him
and I requested that MPs should also
be involved. I have got a reply say-
ing that jt comes under the State and
he hag advised the State CM:s lo do
the needful, But, Sir, nothing has
yeen done and now the Minister has
come with some scheme saying that
advisory bodies will be appointed at
district levels. Sir, it they are left
with State Ministries, I don’t think
that M.P, will be involved  Only
MLAs ungd MLCs and Chairman of
Panchayat Samities wil]l be involved.
So, I want to know this. Is it in the
mind of the hon. Minister that MPs
should be involved in these district
Jevels, because, they are wulso re-
presentatives of the people at the local
level?

SHR; MOHAN DHARIA: 1T shall
take up the matter with the Chief
Ministers, 1 .do want MPs to be in-
volved with all these things because

"they gre also the representatives of

‘the people. I do feel that without the -

representatives of the people it ehall

never be possible for us to operate

‘such a scheme successfully. :

APRIL 20, 1679

of Commerce, 428
and Cooperation

SHRI IQBAIL SINGH DHILLON
{Julundur): 1 want to msk one
question. For the realisation of the
basic objectives of our planning we
need more production in our agricul-
tura] and industrial sectors. There
are s0 many commodity boards set up
under the enactments of Parliament
like the Coffee Board, Tea Board,
Tobacco Board, Cardamom Board, etc.
ete. 1 would like to know whether
the Minister is thinking of setting up
a Potato Board which coun help in
the development, processing and ex-
port of potato, Sir, even small
countries like UK and Holland have
set up Potato Boards to develop
their potato cultivation and they look
into the export of potatoes. So | want
to know whether the hon. Minister is
thinking of establishing a Potato
Board under an enuctment of Parlia-
ment?

SHR] MOHAN DHARIA: This is a
suggestion which the hon, Member has
made long back. We are examining
whether it is possible to have 2
separate Potato Board for the pur-
pose.,

MR CHAIRMAN: Before I put
the Cut Motions moved to the De-
mandg for Grants of the Ministry of
Commerce, Civil Supplies and Co-
operation to the vote of the House, I
would like to know if any Member
wants to withdraw any of his cut
motions.

SHRI MUKUNDA MANDAL (Ma-
thurapur): Mr, Chairman yesterdsy,
I moved all my cut motiona ghown 1D
List 6 in respect of Ministry of Com-
merce, Civil Supplies and Co-opera-
tion. My cut motion No, 56 along with
my other cut motions has also found
a place in the sbove list. Yesterday,
I moved all those cut motions under
Rules 210 and 211, But .»m_rprismslg
my cut motion No, 56 has not be¢
shown in today’s list, My cut m"“":
56 was in regard to failure 0 L‘?;?;g
black marketing, profitesring mﬂlit‘i .

in high ‘price and other irreguler

in the distribution of cement.
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MR. CHAIRMAN: It has already
been explained that your cut Motion
No. 158 does not relate to thig Minis~
iry. It relates to the Ministry of
Industry, Now, 1 will take up cut
motions of Mr. Rajagopa) Naidu. His
cut motions Nos. are 31 to 87. He is
absent, I shall now put ali his cut
motions to the vote of the House.

Cut motions Nos. 21 to 87 were put
and negatived,

SHRI KRISHNA CHANDRA HAL-
DAR (Durgapur): Sir, Mr. Mukunda
Mandal's point is that he has already
moved his cut motion No, 88 as shown
in the List €,

MR. CHAIRMAN: 1 have already
said that that subject relates to the
Ministry of Industry. Now, I shall
take up cut motions Nos, 39 to 55, 57
and 58 of Mr. Mukunda Mandal. Are
vou withdrawing your cut motions?

SHRI MUKUNDA MANDAL: T am
pressing my cut motions.

MR. CHAIRMAN: I shall] now
put Mr. Mukunda Mandal’'s cut
motions Nos, 39 to 55 57 and 58 to
the vote of the House,

The Cut motions Nos. 39 to 55 and
57 and 58 were put and negatived.

30, 1901 (SAKA)
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MR. CHAIRMAN: 1 shall now take
up cut motions No. 62 to 66 of Mr.
K. A. Rajan. ‘He is not here T ghall
now put his cut motions to the vote
of the House.

Cut motions Nos. 62 to 66 were put
and negatived,

Cut motion Nos, 1 to 10 were put and
’ negatived.

MR. CHAIRMAN: 1 shall now put
the Demaends for Grants 10 vole, "The
question ig:

“That the respective sums not
exceeding the amounts on Revenue
Account and ‘Capital Account shown
in the fourth column of the order
Paper be granted to the President
out of the Consolidated Fund of
India to complete the sums neces-
sary io defray the charges that will
come in the course of payment
during the year ending the 31st day
of March, 1980, in respect of the
heads of demands entered in the
second column thereof against De-
mands Nos. 11 to 13 relating to the
Ministry of Commerce, Civil Sup-
plies and Co-operation.”

The motion wag adopted.

Demands for Grants, 1979-80 in res pect of Ministry of Commerce, Civil
Supplies and Cooperation voted by Lok Sabhg

Amount of Demand for Graﬁt on Amount of Demand for

No. of Name of Demand
Demand account voted by the House on Grant voted by the House
16-3-1979 :
3 e 3 4
Twen Le il T A
Revenue Capital Revenue Capital
Rs. Rs. Rs. Ras.
MINISTRY OF COMMERCE,
GIVIL SUPPLIES AND CO-
OPERATX'-ON ’ ‘
1. Ministry of Commerce Qivil
Supplies and Gooperation 20,66,000 . 1,53,31,000
12. Foreign Trade and Bxport o '
Produetion -, © ., 62,12,04,000 356,00,40,000 10,60,23,000 2£0,02,00,000

13, - %iﬁmﬂiet md Coopesation _‘3,53,14,000".

4-47,83,000 - 17,65,72,000  22,30,17,000




